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Report of the A.P. Pollution Control Board in compliance with the Hon'ble N.G.T 
(SZ), Chennai Orders dated. 03.10.2023 in O.A. No. 50 of 2023 filed by Sri 
Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M), NTR District, 
Andhra Pradesh. 

It is to submit that Sri Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M), 
NTR District, Andhra Pradesh has filed Original Application (O.A.) No. 50 of 2023 before 
the Hon’ble National Green Tribunal (N.G.T) Southern Zone (SZ), Chennai on extraction 
of soil and pollution caused due to brick kilns: 

_ In this regard, it is to submit that the APPCB, Regional Office, Vijayawada has received 
a complaint from Smt Ramisetti Pushpavathi, R/o. Thotamula (V), Gampalagudem (M), 
NTR District through Spandana Portal on 25.07.2022 regarding operation of brick kilns 
by Sri Battula Anjaiah. The APPCB, RO, Vijayawada has addressed a letter on 
28.07.2022 to the Tahsildar, Gampalagudem Mandal with a request to take action 
against the brick kilns, as per G.O.Ms. No.80, Dated.22.04.2010 issued by 
Environment, Forest, Science & Technology (Environment) Department, Govt. of A.P, 
as per the delegation of powers. 

Again, complaints were filed by Smt Ramisetti Pushpavathi and Sri Ramisetti Suresh 
Kumar through Spandana Portal on 12.01.2023, which were forwarded by the District 
Administration to the Board with a direction to take necessary action against the brick 
kilns operating at R.S.No.469 & 463/3, Vinagadapa (V), Gampalagudem (M), NTR 
District. 

The officials of the APPCB, RO, Vijayawada attended the complaints on 13.01.2023 

and conducted Ambient Air Quality Monitoring (AAQM) at the complainant's agricultural 
land in presence of the VRO and the Panchayat Secretary of Vinagadapa Village and 

Sri Ramisetti Suresh Kumar. The Particulate Matter (PMio) value is recorded as 

170.0yug/m? (Std.-100ug/m%). The APPCB, RO, Vijayawada addressed a letter on 

24.01.2023 to the Collector and District Magistrate, NTR District, duly submitting the 

inspection report and requested to issue necessary directions to the Tahsildar, 

Gampalagudem Mandal to initiate necessary action for redressal of the complaint. 

Further, the APPCB, RO, Vijayawada addressed a letter to the Tahsildar, 

Gampalagudem Mandal on 20.02.2023 duly informing the inspection of the Board 

officials and Ambient Air Quality Monitoring (AAQM). The Tahsildar, Gampalagudem 

Mandal is requested to initiate necessary action against the brick kilns operating in the 

near the agricultural lands belongs to the complainant, Smt Ramisetti Pushpavathi, W/o. 

R. Rama Rao, D.No.1-169/1, Thotamula (V), Gampalagudem (M), NTR District, as per 

G.O. Ms. No.80, dt. 22.04.2010 issued by Environment, Forest, Science & Technology 

(Environment) Department, Govt. A.P. 

The Board has submitted status report dated.30.08.2023 in O.A. No.50 of 2023. 

The Hon'ble N.G.T (SZ), Chennai vide Order dated.03.10.2023 directed the following: 

“In the meanwhile, the Andhra Pradesh Pollution Control Board is 
directed to make an inspection and file a report regarding the 
functioning of these brick kilns, and their past activities, assess the 

damages and calculate the environmental compensation payable.” 

@
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In obedience to the Hon’ble N.G.T Orders, the Board Officials inspected the brick kilns 
on 27.10.2023 and the Board has submitted a status report dated.03.11.2023. Copy 
enclosed. 

The APPCB has requested the Collector & District Magistrate, NTR District to constitute 
Joint committee regarding functioning of these brick kilns and their past activities, 
assess the damages and arrive the Environmental Compensation. Accordingly, the 
Collector & District Magistrate, NTR District has constituted Joint Committee with the 
following officials vide note approval dated.11.04.2024: 

The EE, A.P. Pollution Control Board, Regional Office, Vijayawada 
The Tahsildhar, Gamapalagudem, NTR District 
The District Mines and Geology Officer, NTR District 
The Panchayath Secretary, Vinagadapa Panchayat 
Representative from Irrigation Department concern area, NTR District 
District Agricultural Officer, NTR District O
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The Board has addressed letters to the above officials to attend for the Joint committee 
inspection scheduled on 20.04.2024 to take action assess the damages and arrive the 
Environmental Compensation vide letters dated.12.04.2024. The Petitioner and the 
Respondents are also requested to attend during Joint committee inspection. 
Annexure-l. 

The Joint committee inspection held on 20.04.2024 at brick kilns located 
Vinagadapa(V), Gampalgudem (M), NTR District. The officials from APPCB, Mines & 
Geology, Irrigation and Panachayat Raj Departments. 

The Petitioner Sri Ramisetti Suresh Kumar and Respondents have attended the Joint 
inspection. It was observed that the brick kilns do not exist at the earlier operated area. 

The officials from Revenue and Agricultural Departments are not attended for the Joint 
inspection. 

The Board has again addressed letters to the Tahsildhar, Gamapalagudem, NTR 
District and District Agricultural Officer, NTR District for Joint inspection of the brick kilns 
on 16.05.2024 at 11:00 A.M. to take further necessary action in respect of extent of 
mining of soil carried out nearby areas and extent of crop damage vide letter 
dated.30.04.2024. Annexure-—Il. 

This report is submitted for kind consideration. The APPCB will abide by all such 

directions as the Hon’ble Tribunal may deem fit and appropriate. 

c 
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ENVIRONMENTAL ENGINEER 

ENVIRONMENTAL ENGINEER 

A.P. Pollution Control Board 

Regional Office, Vijayawada
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= ANDHRA PRADESH POLLUTION CONTROL BOARD Ale, @ 3) 

— REGIONAL OFFICE, VIPAYAWADA. n at H cE 
Bea Plot No.41, Opp: SBI, Sri Kanakadurga Officers’ Colony, Gurunanak Nagar, SN i) Lifestyle fo ? ifestyle for 
“a er" Vijayawada — 520 008. Environment 

Ph: 0866-2543542 

Lr.No.O.A. No.50 of 2023/PCB/RO-VJA/2024-23 ; Date.12.04.2024 

To 
The Tahsildhar, Gamapalagudem, NTR District 
The District Mines and Geology Officer, NTR District 
The Panchayath Secretary, Vinagadapa Panchayt. 
Irrigation Department concern area, NTR. District 
The District Agricultural Officer, NTR District 

Sir, 

Sub: APPCB-RO-VJA-O.A. No.50 of 2023 filed before the Hon’ble N.G.T, South 
Zone, Chennai by Sri ‘Ramisetti Suresh Kumar on illegal extraction of soil, 
crop. damage and pollution caused due to. brick. kilns located 
at Vinagadapa(V), Gampalgudem (M), NTR District-The Hon’ble N.G.T. 
Order dated.03.10.2023- Constitution of the Joint Committee to assess the 
Environmental Compensation-Reg. 

Ref: 1. O.A. No.50 of 2023 filed before the Hon’ble N.G.T (SZ) Sri Ramisetti 
Suresh Kumar. 

2. The Hon'ble N.G.T Order dated.03.10.2023 in O:A. No.50 of 2023. 

3. T.O. Lr.No.O.A. No.50 of 2023 /PCB/RO-VJA/2023- 777, Dt.28.10.2023, 
report submitted to the Board office, Vijayawada. 

4. Note orders of the Collector & District Magistrate, NTR_ District on 
11. 04.2024. a, | 

* Rekededede 

It is to inform that Sri Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M), 

NTR District, Andhra Pradesh has filed Original Application (O.A.) No. 50 of 2023 before 

the Hon’ble National Green Tribunal (NGT) Southern Zone (SZ), Chennai on illegal 

extraction of soil.and pollution caused due to brick kilns and crop damage. 

The following are: the Respondents in the O.A. No. 50 of 2023 which was before the 

Hon’ble N.G. (SZ), Chenniat. 

State of Andhra Pradesh Rep. by it’s Chief Secretary a. 
b. State of Andhra Pradesh Rep. by it’s Principal Secretary 
c. State Level Environment Impact Assessment Authority of A.P. 

d. Rep. by it’s Member Secretary 
e. Andhra Pradesh Pollution’ Control Board Rep. by its) Member 

Secretary 
f. Andhra Pradesh Special Enforcement Bureau (Liquor &.Sand) Rep. 

by it’s Director General of Police / Ex Officio Chief Secretary / 
Commissioner. 

g. District Collector and Magistrate, NTR, Krishna District, Vijayawada. 
h. Mandal Revenue Officer (MRO) Gampalagudem (M), NTR District. 

i. Sri Bathula Anjaiah, S/o. Bathula Jamalaiah : 

j. Sri Bathula Jamalaiah, S/o. Bathula Gopalu 
k. Sri Battula Ramaiah, S/o. Bathula Jamalaiah 
|. Sri B. Ventaiah. 
m. Sri--Lingamarla Adinarayana, S/o. Lingamarla Rama Rao, Land 

-Owner. 
n. “Smt Vutukuru Lakshmi, W/o. Vutukuru Srinivasa Rao. .
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The Hon’ ble N. G.T vide order dated. 03. 10. 2023 in OA No. 50 of 2023 has directed the 

following: . =. a a, i 

- “In the meanwhile, the Andhra Pradesh Pollution Control Board is 
directed to’ make an inspection and file a report regarding the 
functioning of these brick kilns, and their past activities, assess the. 

damages and calculate: ‘theenvironmental. compensation payable”. 

in obedience to the Hon’ ble NGT directions the Board offi clals inspetied ‘the said brick 

kilns on 27.10.2023 and observed:that the brick kilns are not in operation and One 

brick kiln is completely removed. The latest status repoit: ‘submitted! to the Hon’ble 

N.G.T (SZ) vide report dated.03. 11 2023. The case is listed on.10. 05. 2024, 

These brick kilns were established without obtaining ail mandatory permissions: and 

soil was excavated from the nearby, areas for making bricks. 

The Collector & District Magistrate; NTR District chas constituted a: Joint Committee 

vide note approval dated.11.04. 2024 with the following ‘officials to ascertain brick kilns 

past activities and to assess the damages and to calculate the Environmental 

Compensation payable. 

The EE, A. P, Pollution Control Board, Regional Office, iayawada 
The Tahsildhar, Gamapalagudem, NTR District : 
The District Mines and Geology: Officer, NTR District 
The Panchayath Secretary, Vinagadapa Panchayt- 

. Representative from Irrigation Department concem area, NTR District 
District Agricultural Offi cer, NTR District, mo

 
29
05
9 

The Joint Committee report will be submitted to: the Member ‘Se ly APPCB, 

Vijayawada for levy of Environmental Compensation (EC). 
i 

in view of the above, the members of the above Joint Committee are. hereby requested 

to attend the Jointinspection of the brick kilns scheduled on 20.04.2024 at 11:00 A.M. 

at Vinagadapa (V), Gampalgudem (M), NTR District to take further necessary action. 

Piease treat this as Cour Matter. | 
Yours ‘faithfully, 

"_.) Digitally signed by 
~ PASU PU LA | . PASUPULA SRINIVASA RAO 

SRINIVASA RAG Pae:20240412 55290 
ENVIRONMENTAL ENGINEER 

Copy submitted to. ole 

1. The Member Secretary, APPCB, BO, Viayawada for favour of kind 

information. poke 
2. The JCEE (ECS), APPGB, BO, Vijayawada for kind information: 
3. The JCEE, APPCB, ZO, Vijayawada‘for kind information. 2.7) 

4. The SEE (Legal), APPCB, BO, >, Vijayawada: for kind information. 
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Lr.No.O.A. No. 50 of 2023/PCBIRO-VJAI2024- 2 - . Date.12.04.2024 

Sub: APPCB-RO-VJA-O.A. No. 50 of 2023 filed before the Hon’ble N.G.T, South 

Zone, Chennai by Sri Ramisetti Suresh Kumar on illegal extraction of soil, 

crop damage and pollution caused due to’ brick kilns located 

at Vinagadapa(V), Gampalgudem (M), NTR District-The Hon'ble N.G.T. 

Order dated.03.10.2023- Constitution of the Joint Committee to assess the 

Environmental Compensation-Joint Committee inspection scheduled on 

20.04.2024-Reqeust to attend for inspection-Reg. 

Ref: 41. 

2. 

3. 

4. 

O.A. No.50 of 2023 filed before the Hon'ble N.G.T (SZ) Sri Ramisetti 

Suresh Kumar. : 

The Hon'ble N.G.T Order dated.03.10.2023 in O.A. No.50 of 2023. 

T.O. Lr.No.O.A. No.50 of 2023 /PCB/RO-VJA/2023- 777, Dt.28.10.2023, 

report submitted to the Board office, Vijayawada. 

Note orders of the Collector & District Magistrate, NTR District on 

11.04.2024. 
Tek eek 

It is to inform that Sri Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M), 

NTR District, Andhra Pradesh has filed Original Application (O.A.) No. 50 of 2023 before 

the Hon'ble National Green Tribunal (NGT) Southern Zone (SZ), Chennai on illegal 

extraction of soil and pollution caused due to brick kilns and crop damage. | 

The following are the Respondents in the O.A. No. 50 of 2023 which was filed before 

the Hon'ble N.G. 3 2) Chennai: 

sa
 

™~ 
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n. 

State of Andhra Pradesh Rep. by it’s Chief Secretary 

State of Andhra Pradesh Rep. by it’s Principal Secretary © 

State Level Environment Impact Assessment Authority of A.P. 

Rep. by it's Member. Secretary 

Andhra Pradesh Pollution Control Board Rep. by its Member 

Secretary 

Andhra Pradesh Special Enforcement Bureau (Liquor & Sand) Rep. 

by it’s Director General of Police / Ex Officio Chief Secretary / 

Commissioner. 

District Collector and Magistrate, NTR, Krishna District, Vijayawada. 

Mandal Revenue Officer (MRO) Gampalagudem (M), NTR District. 

Sri Bathula Anjaiah, S/o. Bathula Jamalaiah 

Sri Bathula Jamalaiah, S/o. Bathula Gopalu 

Sri Battula Ramaiah, S/o. Bathula Jamalaiah 

Sri B. Ventaiah. 
_ Sri Lingamarla Adinarayana, S/o. Lingamarla Rama Rao, Land 

Owner. 

Smt Vutukuru Lakshmi, W/o. Vutukuru Srinivasa Rao 

The Hon'ble N.G.T vide order dated.03.10.2023 in OA No.50 of 2023 has directed the 

following: 
“In the meanwhile, the Andhra Pradesh Pollution Control Board is 

directed to make an inspection and file a report regarding the 

functioning of these brick kilns, and their past activities, assess the 

damages and calculate the environmental compensation payable”. 

These brick kilns were established without obtaining all mandatory permissions and 

soil was excavated from the nearby areas for making bricks.
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The Collector &. District Magistrate, NTR District has constituted | a Joint Committee 

vide note approval dated.11.04.2024. with the following officials to ascertain brick kilns 

past activities and to assess the damages and ‘to calculate the Environmental 

Compensation payable. 

The EE, A-P. Pollution’ Control Board, ‘Regional Office, Vijayawada 

The Tahsildhar, Gamapalagudem, NTR District os 

The District Mines and Geology Officer, ‘NTR, District 

The Panchayath Secretary, Vinagadapa Panchayt © 

‘Representative from Irrigation Department concern area a, NTR District 

District Agricultural Officer, NTR District “
o
o
o
 op
 

In view of the above, you are also requested to attend for ‘the: Joint inspection 

scheduled on 20.04. 2024 at 11:00 A.M, at your ‘brick kilns location TA yicultural lands. 

‘Tit 
as ee 

TAL ENGINEER ", ENVIRONM 

To dle 

Sri Bathula Anjaiah, . 
S/o. Sri Bathula Jamalaiah 
R/o. Turpu Bazar, ; : 

Vinagadapa (V), Gampalagudem (M), oe i 

NTR District-521 403. | . Te 

Sri Bathula Jamalaiah, 
S/o. Sri Bathula Gopalu,.- 

R/o. Turpu Bazar, 
Vinagadapa (V), Gampalagudem (m, 

NTR District-521 403. 

Sri Battula Rarmaiah, ° 
S/o. Sri Bathula Jamalaiah 
R/o. Turpu Bazar, ~~ 

Vinagadapa (V), Gampalagudem (wh, 

NTR District-521 403. : : 

Sri B. Ventaiah, 

R/o. Turpu Bazar,. : 

Vinagadapa (V), Gampalagudem (M), 

NTR District-521 403. | , 

Sri Lingamarla Adinarayana, 

S/o. Sri Lingamarla Rama Rao, Land. Owner. 

Vinagadapa (V), Gampalagudem (M), 

NTR District-521 403. .: 

Smt Vutukuru Lakshmi, 
W/o. Sri Vutukuru Srinivasa Rao, 

R/o. Near Venugopalaswamy Temple, 

Vinagadapa (V), Gampalagudem (M), — 
NTR District-5214 403. 

Sri Ramisetti Suresh Kumar; 

R/o. H.No.1-169/1; Behind CPM Office, 

Thotamula (V),;Gampalagudem (M); 
NTR District-521 403.
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Lr.No.0.A. No.50 of 2023/PCB/RO-VJA/2024- BY Date.30.04.2024 

To 
The Tahsildhar, Gamapalagudem, NTR District 
The District Agricultural Officer, NTR District 

Sir/Madam, 

Sub: APPCB-RO-VJA-O.A. No.50 of 2023 filed before the Hon’ble N.G.T, South 
Zone, Chennai by Sri Ramisetti Suresh Kumar on illegal extraction of soil, 
crop damage and pollution caused due to brick kilns located 

at Vinagadapa(V), Gampalgudem (M), NTR District-The Hon’ble N.G.T. 
Order dated.03.10.2023- Constitution of the Joint Committee to assess the 

Environmental Compensation-Not attended for the Joint committee 
‘inspection on 20.04.2024-Proposed inspection on 16.05.2024 at 11:00 A.M.- 
Reqeust to attend the inspection-Reg. 

Ref: 1. O.A. No.50 of 2023 filed before the Hon’ble N.G.T (SZ) Sri Ramisetti 
Suresh Kumar. 

2. The Hon'ble N.G.T Order dated.03.10.2023 in O.A. No.50 of 2023. 

3. T.O. Lr.No.O.A. No.50 of 2023 /PCB/RO-VJA/2023- 777, Dt.28.10.2023, 
report submitted to the Board office, Vijayawada. 

4. Note orders of the Collector & District Magistrate, NTR District on 
11.04.2024. 

5. T.O. Lr.No.O.A. No.50 of 2023/PCB/RO-VJA/2024-23, Dt.12.04.2024, letter 
addressed to the Tahsildar, Gampalagudem, DM & GO, PS, Irrigation 
Department and DAO, NTR District to attend the joint committee 
inspection. 

6.- Joint inspection conducted on 20.04.2024. 
kkk 

With reference to the 5" cited, it is to inform that Sri Ramisetti Suresh Kumar, 

Thotamula (V), Gampalagudem (M), NTR District, Andhra Pradesh has filed Original 

Application (O.A.)°No. 50 of 2023 before the Hon'ble National Green Tribunal (NGT) 

Southern Zone (SZ), Chennai on illegal extraction of soil, pollution caused due to brick 

kilns and crop damage. 

The Hon'ble N.G.T vide order dated.03.10.2023 in OA No.50 of 2023 has directed the 

following: 

“In the meanwhile, the Andhra Pradesh Pollution Control Board is 

directed to make an inspection and file a report regarding the 

functioning of these brick kilns, and their past activities, assess the 

damages and calculate the environmental compensation payable”. 

These brick kilns were established without obtaining all mandatory permissions and 

soil was excavated from the nearby areas for making bricks. 

The Collector & District Magistrate, NTR District has constituted a Joint Committee 

vide note approval dated.11.04.2024 with the following officials to ascertain brick kilns 

past activities and to assessthe damages and to calculate the Environmental 

Compensation payable. 

a. The EE, A-P. Pollution Control Board, Regional Office, Vijayawada 

b. The Tahsildhar, Gamapalagudem, NTR District 

c. The District Mines and Geology Officer, NTR District
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d. The Panchayath Secretary, Vinagadapa Panchayt é) 
e. Representative from:-trrigation Department concern area, NTR District 

f. District Agricultural Officer, NTR District _ 

This office has proposed Joint inspection-o on. 20. 04.2024. and requested above officials 
to attend the Joint inspection vide letter dated.12.04.2024. 

The Joint committee inspected the brick kilns on 20.04.2024, But, officials are not 

attended from Revenue and Agricultural Departments. 

in view of the above, it is once again proposed to inspect the brick kilns on 16.05.2024 

at 11:00 A.M. at Vinagadapa (V), Gampalagudem (M), NTR District. 

It is requested to attend the.inspection.on 16.05.2024 without fail. . 

Please treat this as Cour Matter. 
Yours faithfully, — 

‘ 

OZ MAY 20%] E 
Copy submitted f the Collector & Di si ot Magistrate, NTR District for favour kind 

_ information. ; ; 
ne SS - Aof 

8



Item No.07:- 

BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

(Through Video Conference) 

Original Application No. 50 of 2023 (SZ) 

IN THE MATTER OF: 

Ramisetti Suresh Kumar. 

... Applicant(s) 

...Respondent(s) 

HON’BLE Smt. JU 

HON’BLE Dr. SATYA! 

For Applicant(s): Mr. Sravan Kumar. 

For Respondent(s): Mrs. Madhuri Donti Reddy for R1 to R7. 

Ms. Aarti Mundar for R8, R12 & R13. 

ORDER 

1. The report of the District Collector is yet to be filed. 

Page 1 of 2
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2. The learned counsel appearing for the Andhra Pradesh Pollution 

Control Board represents that the alleged activities have been 

stopped as of now. The same is a reply given by the learned 

counsel appearing for the project proponents (Respondents No.8, 

12 and 13. 

3. The rest of the project proponents who are served with notice 

have not appeared either in person or through the counsel and for 

Respondent No.11, the notice is returned. 

4, In the meanwhile, the Andhra Pradesh Pollution Control Board is 

directed to make an inspection. and file a report regarding the 

t activities, assess 

; ental compensation 
ins) 

Post the 

Smt. Justice Pushpa Sathyanarayana, JM 

Sd/- 
Dr. Satyagopal Korlapati, EM 

O.A. No.50/2023(SZ) 

034 October, 2023. AD. 

Page 2 of 2
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BEFORE THE NATIONAL GREEN TRIBUNAL | 
SOUTHERN ZONE, CHENNAI 

Original application No. 50 of 2023 (SZ) 

Ramisetti Suresh Kumar 

Applicant 

Versus 

State of Andhra Pradesh & Others 

Respondent 

| INDEX 

S.No Particulars 2 Page No. | 

1 | Status report. 1-5 

~ 2 |Annexure-|  - | . 6-7 

3 | Annexure- [| «8-13 

4 Annexure: III | 14-15 

5. ‘Annexure: IV : | 16-17 

: pil 
~ Place: Vijayawada Environmiéntal Engineer 

Date:03.11.2023 APPCB, Régional Office, 

Vijayawada
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Report of the A.P. Pollution Control Board in compliance with the Hon'ble 
NGT(SZ), Chennai orders dt. 03.10.2023 in O.A. No. 50 of 2023 (SZ) filed 
by Sri Ramisetti Suresh Kumar, Thotamula (V), Gampalagudem (M), NTR 
District, Andhra Pradesh 

It is to submit that Sri Ramisetti Suresh Kumar, Thotamula {V) > 

. Gampalagudem (M), NTR District, Andhra Pradesh has filed Original . 
Application (O.A.) No. 50 of 2023 before the Hon’ble National Green Tribunal 
(NGT) Southern Zone (SZ), Chennai, on extraction of soil and pollution caused 
due to brick kilns. 

In this regard, it is to submit that the Regional Office, Vijayawada has 
received a complaint from Smt. Ramisetti Pushpavathi, R/o. Thotamula (Vv), 
Gampalagudem (M), NTR District through Spandana Portal on: 25.07.2022 
regarding operation of brick kilns by Sri Battula Anjaiah. The RO: Vijayawada, 
APPCB addressed a letter on 28.07.2022 to the Tahsildar, Gatnpalagudem 
Mandal with a request to take action against the brick kilns, as ‘per G.O.Ms. 
No.80, dt .22.04.2010 issued by Environment, Forest, Science & Technology 
(Environment) Department, Govt. of A.P., as per the delegation of powers. Copy 
of the letter is herewith enclosed as Annexure-I. , 

i) 

Again, complaints were filed by Smt. Ramisetti Pushpavathi and Sri - 
Ramisetti Suresh Kumar through Spandana Portal, which were forwarded by 

- the District Administration to the Board with a direction to take necessary 
action against the brick kilns operating at R. S.No.469 & 463 i 3, Vinagadapa 
(V}, Gampalagudem (M ), NTR District. 

The officials of the RO: Vijayawada, APPCB attended the complaints on 
13.01.2023 and conducted Ambient Air Quality Monitoring (AAQM) at the 
complainant’s agricultural land in presence of the VRO and Panchayat 
Secretary of Vinagadapa Village and Sri Ramisetti Suresh Kumar. The 
Particulate Matter (PMio} value is recorded as 170.0 ywe/m3 (standard 100 
ug/ms). The RO: Vijayawada, APPCB addressed a letter on 24.01.2023 to the 
Collector and District Magistrate, NTR District, duly submitting the inspection 
report and requested to issue necessary directions to the Tahsildar, 
Gampalagudem Mandal to initiate necessary action for redressal of the 
complaint. Copy of the letter is-herewith enclosed as Annexure-II. | 

Further, ‘the RO, Vijayawada, addressed a letter to the Tahsildar, 
Gampalagudem Mandal on 20.02.2023 duly informing the inspection of the 

- Board officials:and Ambient Air Quality Monitoring (AAQM). The Tahsildar, 
Gampalagudem Mandal is requested to initiate necessary action‘ against the 
brick kilns operating in the near the agricultural lands belongs to the 
complainant, Smt Ramisetti Pushpavathi, W/o. R. Rama Rao, D.No.1-169/1, 
Thotamula(V), Gampalagudem (M), NTR District, as per G.O. Ms. No.80, dt. 
22.04.2010 issued by Environment, _ Forest, Science & = Technology 

(Environment) Department, Govt. A.P. Copy of the letter is herewith enclosed 

Annexure -HT. '
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The Board has submitted latest status report to the Hon'ble NGT in OA C 
No 50 of 2023 on 30.08.2023. 

The Hon'ble NGT (SZ), Chennai vide order dt 03.10.2023 directed the 
following: : 

“In the meanwhile, the Andhra Pradesh Pollution Control Board is 
directed to make an inspection and file a report regarding the 
functioning of these brick kilns, and their past activities, assess 
the damages and calculate the environmental compensation 
payable.” 

In obedience to the Hon’ble NGT Orders, the Board Officials inspected the 
brick kilns on 27.10.2023 and observed the following: 

* The brick Kiln earlier operated at Sy.No.469, Vinagadapa [V), 
Gampalagudem (M), NTR District adjacent to the complainant’s 
agricultural lands by Sri Battula Anjaiah was removed and no brick 
‘kiln activity was observed. 

e The temporary huts provided towards the complainant's agricultural 
-lands were also removed. 

e The equipment pertaining to manufacturing of bricks \ were removed. 

¢ In the above lands at present Paddy is being cultivated. 

e The other Two brick kilns by name Sree Veeranjaneya Bricks & Sai 
Bricks existing beside the Kothapally Road were stopped their 
operations and fired & finished bricks are existing in the premises. 

e The quantity of finished bricks existing in the above two brick kilns 
sites were less compared with quantity observed in the earlier 
inspection. 

¢ Eucalyptus plantation is existing in the petitioner’s land and paddy is 
being cultivating in surrounding agriculture lands. 

e The said brick kilns, against which complaints were filed, are Clamp 
burning Brick kilns and are mainly operated in rural‘areas of Andhra 
Pradesh and: are not operated in a fixed area unauthorized sector. 

* ‘As per G.O.Ms. No.80, dt .22.04.2010 issued by Environment, Forest, 
Science & Technology (Environment) Department, Govt. of A. P., the 
Tahsildar of the concerned has to take action against the Brick Kilns 
as per the delegation of powers. 

e During inspection it was observed that no soil mining in the above 
brick kilns area. 

¢ The said Brick kilns are existing at 700 mtrs to 1000 mtrs from the 
village habitation. 

Sri Battula Anjaiah, who operated brick kiln at Sy.No.469, Vinagadapa (V), 
Gampalagudem (M), NTR District, was contacted during inspection. He 
informed that he has taken land on lease basis and carryout bricks 
manufacturing and now the lease agreement was cancelled and stopped the 
brick manufacturing activity. No persons are available for other two brick kiln 
units. 

f 
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In view of the above it is humbly submitted that a letter was addressed to the 
Collector & District Magistrate, NTR District on 28.10.2023, for constituting the 
Joint Committee with the stakeholder Departments for assessing the damages 
and to calculate the environmental compensation payable by the said brick 
kilns, the allegations were made by the applicant on damage to their 
agriculture lands and on Illegal soil Mining Annexure -IV. 

This report is submitted for kind consideration. The APPCB will abide by all 
such directions as the Hon’ble Tribunal may deem fit and appropriate. 

Place: Vijayawada , . A.P. Pollutio Control Board 

ENVIRONMENTAL ENGINEER 
A.P. Pollution Control Board . Dt.:03.11.2023 

0 Regional. Office, Vijayawada 
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Photographs of the inspection of the Brick kilns on 27.10.2023. 

Sy.No.469, Vinagadapa (V), Gampalagudem (M), NTR District adjacent to the 
complainant’s agricultural lands where brick kiln operated by Sri Battula Anjaiah 
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"in. the: sti. 

. jimited control 

GOVERNMENT @ OF ANDHRA PRADESH 

ENVIRONMENT * FORESTS, SCIENCE: TECHNOLOGY (ENVIRONMENT) DEPARTMENT 

GOMsNo80, o Dated: 22-04-2010. 

at. Control Board, 

7 /PCBICEE/HO/Brick Kilns/20 10-55, 

C ourt rt Buildings, Hyderabad, 

SRefek 

| Adapa Narayaha Swamy ‘arid others 
in Survey No.162/7, 162/8 and 162/9 of 

‘edavaii District, the Court directed the 

2. "The issue: : 

Pollution Co +61 Board 

" nee owedgement en not 
‘control of Pollution) Act, 1981, 

ct control ‘over, the manvfacturers 

dant take action under section 133 OF CrP.C in case of 

concerned ar 

ited, ss Meniber Secretary, A.P. Poliution Control Board, 

(P.T.O) 

eA & C. Arh p | A uc KAU oe 

teracting with.the Industries: Departniént, has furnished revised draft. 
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3. The Government, after. careful examination of the: matter, hereby issue the 
following: guidelines: ‘for establishment of Briel Clatrips iti the State of Aridbra Pradesh: 

I. An application for establishment of Brick Clamp made: to Industries 
Department’shall. be: acconipanied by a HO-Obféction / license from the local 
bédy (Gram: Panchayat, Zilla, Parishad, Municipality or Munic ipal 
Corporation), Tr i pen. to the. loc body to consider the: objections, if any, 
made ‘to such: application ‘before grant of No objection Certificate to the 
applicant. 

2. The edge of the Brick Clamp: (battt)-shall be ater radial distance. of - 
a. E Rm: ‘from: any: hutvan habitation, hospitals, educational or any other 

g: rac icable, but in no-case less than. 50 mtrs from the 
rs ltural/horti¢ulture lands. The Brick.Clamp shall have 

ibility without disturbing the surrounding “crops: 
» -¢. 100Hites front flood batike-of diver: 

a. 200 mites from the National, Highways/State Highways / Expressways 
/ Ring Roadsyand: 

@ 25m fromthevillase toads, 

‘Getetal Managers, Distriet Industries Centres. shall issue 
wledgerents.to-those Units which: ate complying with above cuidélincs 

y sipulating the above mentioned guidelines as conditions. 

a Te mice generation. oF fugitive értssions due to movement of 
and the brick clamps within ithe premises 

sticks: 

b, Ash rodced! everyélity: shall betransported: toa ‘disposal site or reused 
TAB male to: reduce: figitive euussiors; 

is ckclamp-(Barti) shall be located / operate d ini such away that it 
shail ‘not affect the agricultural. activity ithe vicinity; ard 

‘lector: and. District. Magistrate ? RDO. / 
Action. against defaiilting imits under the 

‘provisions of CrP Code as upheld ‘by the Hon’ble High Court in the 
W:P:NO. 12138 /2008 and batch-eases. 

wi
 

‘The Revenue Authorities viz. F 

6. ‘The Disttist. Collector of the conctmed District shall monitor implementation of 
the guidelines, 

7 The GO. 18 ‘available: ‘Of: thé Idténiet and can be acvested at the address 
“pap Aveo infgoit™ 

(BY ORDER AND IN THE NAME OF THR. GOVERNOR OF ANDHRA PRADESH) 

JANART R.KONDAPI, 
“SPECIAL, CHIEF SECRETARY TO GOVERNMENT. 

Andbra:Pradest Pollution Control Board, Hyderabad, 
ithe State. 

“4 i lira Pradesh, Hyderabad, 
The Industries: and, Commerce: e Department. 
SFSC 
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ess REGIONAL OFFIC 

Oo 
mo An NEKOVE —~TV JTION CONTROL BOARD =) . Ey VIJAYAWADA. | WAL, Sti Kanakadurga Officers’ Colony; Gurunanak Road, Vijayawada ~ &. ; OS ; Pho. : 2549549. 

Nai = Plot) 
“Sa pea . 

Lr.No.D-S/PEBIROVIAII0234209 = 7 Date.24.04.2023, 

istrict C . Vijayawada, . ~ to a . ao NTR District. soy re Ease 
Sir; 

“fled by Smt. Ratnisetti Pushpavathi Wio No. 1-169/4, Thotamula, Near CPM Office, ; M);, omira, NTR District, -Against Operation of Brick units at Vinagadapa Village: ‘tz ‘CAUSING Smoke -& dust Nuisance “to the Surtoundings —Inspection Repoit stibmittad for taking necessary action — Reg. 

‘SUbYAPPCB.~ RO. WIA. Corti 
_ R. Rama’ rae Residéerit of 

LRAT. Letter, Nes Re, ‘Spandanal? 
Do Magistrate tettér received thi 

2.. Notice: No. -R! 202 

2022, DtO7.04.2023. af the Collector 2 District office:on 12:01.2023. 
12:04.2023 of the Thasildar of Gapatagudem fof brick units: at Vinagadapa Village thereby of agricuttaral fields, 

+2010 of Erivironinent, Forest, Science & Technology 
A, “inspection conducted-by-the: RO-Offitiats oF RO; Vijayawada on 13.01.2023. 

. ARR” 

tis to: inform that this: Office revsived a cohiplaint filed by Sint. Ramisetti, Pushpavathi Wa, R. Rama reid-Resident of D:No. 1-169/1,. Thotamula, Near CPM Office, Gampalagudem (M), Peda’Korira, NTR District ae st. Gperation of Brite units -at Vinagadapa Village is causing smoke &.dust! nuisance to the:-sutroundings, ‘Copy: of the complaint is. h€réwith enclosed for necessary action, : — ' . 
jawWada. officlils: contacted’ Sri, G. Batakrighna Reddy, 

Fic tides regarding unauthorized operation of brick units at Vinagadapa Village thereby-causing aif pollution & damage-of agricuittirat fields. (copy of notices enclosad) 
| 

Vide reference. pnt cited: the-RO, 

In this ‘regeird the dffidiats: of AP, Pollution: Contror Board, RO, Vijayawada have. attended the above-complaint matter regarding air pollution ‘eatised by the brick unite. and it's surroundings on 13.01.2023, Sti B. Ramaiah representative of brick unit, Sti. B: B. Venkaiah owner of the brick unit telephonié: contacted with SH Bedamaiatti’ wierof units. (nes of brick units), Sri Vo-kanaka. Durga ‘Rao, VRO of Vihkagadapia (V), Sri. PL Sthivasa: Rao, Panchayat Secretary of Vinagacdapa (V) and Sti Re Suresh complainant & other bridk«inits works were also accompaied. 

Page Lofs , 
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. The. opetation of brick: unit's: neibity was prog! 
‘monitoring... 

‘2. The. brick: units had. not obtained: quisit 
' Departments such: as. Gran 

3. Sri Bs Jamalaiah ‘brick u 
located in the: a cel 

Naméof’ te. 
S.No | » brickwunit: ~~ 

c od. | cnstatee| 

1200 Teter. TA 

3 Blandi 

4 “TB, Wenkaiah — ic WN Yi anda Sandal. ie ¥E 

{ boundary:of 
brick: Unit. 

8. Amblent Air Quality (PM a) 
agricultural lands {4.52 acres’ 
The-measured value.of PMy9: Ag! 
Air Quality Standard. ‘Of 100 jug/m 

fer r , : * : - ‘Pane atime
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toeat tbody ‘and’ Tahasildar of the concerned Mandal are 3 the to: hie Drovisions of GS. O. under 433. CrPC for 

In-view of thé above, itiste submitthat: S$ per the result 
conducted bythis. ‘office, it istinferred: the ; 
exceéded stipiilated National: Arb 
that the ambient Air Quatity 
are. located is. polluted wi 

leasure value: ot Pini is. 170 Bafm has 
‘Air-Qua y st "dare: 1 0 tig Y whicty indicates 

Copy submitted to: 

B80logy Department, L1G Colotiy, Vijayawada 

f-DiNo. 116071; 
(My; Pega. Koma, NTR 

Page 3 of 5 
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A:P. Pollution Control Board, RO 
matter regarding air potlution:caus 

Ambient Air Quality Wor 

In-presentes 

Page:4:oF 5 
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‘Agricuitural field 
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[= ANDHRA PRADESH POL} UTION CONTROL BOARD Se REGIONA OFFICE, hos. A ET Piét No.44, 
Ss rananak Road, Vijayawacda ~ 

Ph.No, :0866- = 

ANALYSIS REPORT OF AMBIENT A AIR: : QUALITY MONITORING - 
_ Report No; | 

iplainant's Agricultural lands. (4.52 Acres) 
AGOP3, 468 & 476, Vingatlapa (V), 

Gamplaguem (M); NTR District, which Ys located 
28 nt to ‘the Brick’ unit of Sri BL Jamalaiah 

Poitit Of sample'collections. 

2.40: PM to 02: 20 PML. 

_netivst APH, RO, Vijayawada, 

eofmonitoring ==. 13.07.20 
Sanipling done by : : wa

 

naka Durga: Rao, WSO. of Vinagadapa (V}., 
s& Rao, Panchayat Secretary of 

| atid Sit R.. Suresh: complainant & 
workers were alse: accompanied, 

Inthe preserice:of BS 

Date of Report _ | 2h0t2 

ae
 Andlysig: results: 

| SiNo 7 - Parameter: . Vatue "Standard 

| tougin® | 4100 La 

units are storing « ash openly polly: on prosaulionaly messties for controll ing fugitives:dust-emissians. 

NGINEER 
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6 
| 8 Annexure Sane —. AN RADESH POLLUTION CONTROL BOARD === = REGIONAL OFFICE, Saw Plot'No.41,.Opp: SBE § 

a Ziad 
anakadatea Officers” Colony, Gurananak Novgar, . Vifapawnda~ 520008, 9) 

1 

| Date:30,.02.2023° 
LrNo:Spandana/PCB/RO-VIAI2023. | 25% | 
to ae 

The Tahasildar 
Gampalagudem,, | 
NTR District: 

Sir. 

Subs | iplaint filed by Smt Ramisett Pushpavathi, Wyo. _ R. Rania Rao, Yo1-169/1, - Thotamula, Near CPM Office, 
, NTR District against: Speration of 

pa Village for causing smoke: and dust nuisance Certain infermation furnished te take requisite 
brick kif owners; as per the delegated 
0.80; Dated.22.04.2010 for-satequarding 

Ref. 22,,Dt.07.01.2023, C/o. the Collector & [ reveived iff this office. on 12.01.2023 

0 of Environment, Forest, ‘Science & 
epartment. _ 3. IAs) nducted by: theofficials:of RO, Vijayawada on 13.07.2023... 4, TOs. L.No.D-S/PCB/RO-VJA/2023-1299) _ DL24,.04.2023, Report _ Submitted to the Collector & District Magistrate, NTR District (Copy > Sficlose: 

ted.07.02.2023, Jeter received. from Tahasildar, 
{Copy enclosed). oe a 

office-is ih receipt of the letter front the 
2023 Tequesting’ this Office te take 

@ Brick ‘kilns located in Vinagadapa (V), of safeguarding the Public Health and: 

Tahasildar, Garhipata 
necessary “deli 
Gaimpalagud 
Environment: 

hvthis regard,-it is to: infor 
District Magistrate; NTR. 
as pet the conimurication tet 
District, the-officiats: of APPGB- RO, ° 

@ lnsthictions received fromthe Collector & 
dana programme held on 02.04.2023 and 

, the Collector & District Magistrate, NTR 
ayawada’ attended. the camplaint matter and. alse 
the monitoring report, the-levels of Particulate 

stipulated stancdard-of 100 g/m? prescribed by. 
at urreuriding Environment is-geétting polluted 

i the nearby Brick din activity. Cepy of the AAOM 

conducted AAQM-on 13:04.2023, LA 
Matter-(Pimyg) are-exceeding: fr 
the APPCB'/-CPCB; which indicate 
due to the. emissions: generating: fre 
report is-herewith enclosed for periisal, 

Subsequently, this office Submitted a repdtt'to. the Collector & District Magistrate, NTS District or ‘the dhdve said “Air polluting -brick ‘kilns located in the: surroundings of ‘Gampalagudem (M); NTR District N 24.01.2023 with a request to issue necessary directions tothe conipétent autho ¥'to: tate necessary action for redressal of the compla atter, as per the delegated. powers -defined in the G.0. Ms.No.80, DL22:04.20 sued ‘by. Envitonrient, Forest. Science &. Technology (Environment) . Copy of the report is‘ herewith furnished for perusal, 

Paige'tof2 - 

At 

a\\=
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necessary. ‘action against. ‘the tps E 
belongs. to ‘the: complainant, 8 

Gampal: 
Health ‘and Environment, aS per! 
Forest, Science TE nology (Environment). Dep and: action. Take z ed:to this office for office record, Purpose. . 

EnlcAla, NGINEER 
Copy submitted: to. th ; avour-of Kind information, ; 

NS 
4 Page2of2 

Pistict to initiate 
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PM Rexire — IV ANDHRA PRADESH: POLLUTION CONTROL BOARD” 4y f, —_— REGIO OFFICE, VIJAYAWADA. ; eee ca Ploi Nol, Opp: SBI, Sri Ranakadii it Officers’ Colony, Gurunanak Nagar, an ~~ : Vij dix 520 008. 
AS . ayawada= 

a. | oa : : 

.. seater _Ph: 0866-2543542 _ 
Lt.No.G.A.No.50 of 2023 /PCB/RO-VJAI2023~°777 — Date.28.10.2023 

T lector and District Magistrate, 

Vijayawada” 

‘Sif, 

Sub: APPCB-RO-VvJ; “OAL No. 50. of 2023 filed before: ‘the Hon'ble N.G.T, South Zone, Chennai by amisetti Suresh Kumar on illegal extraction of soil, crop damage and poll caused dlié:- to brick kilns-located at Vinagadapa (V), Gampalgudem (M), NTR: Disttict-The Hon'ble N.G .T., Order dated.03.10.2023- Request for constitution of the Joint Committee to assess the Environmental Compensation-Reg 

Ref 4. O:A.No.56 of 2023 filed before the Hon’ble-N:G.T (SZ) Sri Ramisetti Suresh Kumar. 
2. The: Hon'ble: N.G.T Order dated:03.10.2023: in O.A. No. SO of 2023. 

RRR 

It is: to -submit fhat ‘Si Ramisetti Suresh Kumar, Thotamula (VY), Gampalagudem (M), 
NTR District, Andhra Pradesh: has filed Original Application: (0. A.) No. 50 of 2023 before 
thé Hon'ble: National Green Tribunal (NGT) Southern Zone (SZ), Chennai on illegal 
extraction of soil: and: ‘polhition. caused due te brick kilns: and crop damage, 

The Bodrd has submitted counter: affidavit i inv the ab6ve. case, At ‘present the brick kilns 
_ “were stopped thetroperaiions and the same was AlS6 Submitted to the Hor! ble NGT. 

The Hon'ble NGT vide order dt 03. 10: 5023 in. OA No.50 of 2023 has directed the 
following: Cony: of the order is herewith ériclosed, 

riadeshi Pollution Control Board is directed to 
port regarding the: functioning of these brick 

35 ssess the damiges” and éaleulate the 
i an 

“Gn the. me 
mate aon 

environmental: ‘conipensation payable” 

In obedience to the Hon'ble NGT directions the Board. officiats again inspected the said 
bEK Kilns on 27.40,2023 and observed that the brick, kilns are not’ in operation and One 

~ brick:Klin is completely: removed, " 

‘These brick ‘Kilns were. established without: -obtaining all mandatory permissions and soil 
was excavated fronr the. nearby: areas for making bricks.

27



In view of the: above It iS. réqiiested to constitute. @ joint committee with the following 
officials to ascertain brick kilris Past activities. dnd to assess the damages and to 
calculate the: environmental compensation payable, 

‘The EE, AP. Pollution Controt Board, Regional Office, Vievawada 
. The Tahasitiar, r, Gamapalagudrn, NTR District 

Répresentativetrom 1 irrigation Debattment concem area, / NTR District 

‘District. Agricultural Officer, NTR District 2 
a
a
 

>»
 
“
_
 

NS
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THIS je-cubiminedt for favour rida information. 

Your . fatay, 

Encl:Ala. co ; ENVIRON A INTAL ENGINEER 
Copy-submitted to. 

1. The Meémber Secretary, Head Office; AP. Pollution Control Board, 
Vijayawada for favorof information. 

2. The SEE: (Legal), APPCB, BO). Vijayawada for kind mtormation. 

4 
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Photographs of the Joint Committee Inspection conducted on 20.04.2024 
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